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CENTRAL ADMINISTRATIVE TRIBUNAL 

ALLAHABAD BENCH, ALLA~ :ABD. 

' (Open Court) 

Al l ahabd this the 24 th day of August 2000. 

Cora:n : -

Ho n'ble ~r. Justice R.R.K. Trivedi, v.c. 

Ho n' ble Mr . s . Bis\'ra s, t-1ember ( A) • 

Orginal Application No. 1442 6£ 199 2. 

1. Vijay Bahadur LalSrivastava , S/o Chedi Lal 

R/o Sahba jpur , P/ J Deoria Budhu I<han, oemria. 

2. Indra Bh usha n Sriva s tava, S/o N.P. Srivastava 

R/o Ram pur Liliha P/o Bhatpar Rani, Deoria. 

3. Sita Ram S~o S .L. Ram 

Villa ge - Laxmipur, P/o Siwan , Distt- Siwan. 

4. Bachha Sharma S/o S.N. Sharma 

''il l . Dakhini Tola, Distt. Siwan 

S. Ramesh Prashad. S/o Shitla Pra shad 

Vill . vazidpur P/o Kewani Bhaja Gadhikha, Disst.-saran 

6. Hira Lal s/o Indra Dec 

Vill. Sagar Pali Distt. Ballia. 

7. Jagdish Pandey S/o S.S. Pandey 

R/o Sewata , Azamgarh. 

8. Surya Bali, Sf ' Sri I<hetal 

Vill. Purusho t t a mpur, P/o Aurai • varanasi. 

9. Dinesh Enmenual S/o 

R/o C.M.S. Compound o-
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10. Kedar Prashad S/o V . M. Prashad 

vill. Manichapar P/o ~tathua 

Disst . Gopa lgang, (Biha r) 

11. Shobha Prashad S/o Sri Jakhai Das 

v ill. Chaba ila P/ o Sonbar s . Distt. Go~akhpur. 

12. Modi Ram s/o s r o shahbali 

Vill. & P/o Padri Distt. Mau . 

13. Buchhan Prashad . S/o Bindra Prashad 

R/o Mau Munshipur , Mau • 

••••••••• Appli~ants. 

counse l for the applica nts:- Sri R. K. Tewari. 

V E R S U S - -----
• 

1. Unio n of India t hrough Ministry of Ra ilway. 

-> 
\.~ 

~p~v.... 
NortheenlRailway, Vara n asi. 

•••••••••• Respondents • 

.-& 
~ v-t \~ (~'-~,_"),~\ Couhse l fo< the r esponde nts:- Sri V.K. Goel. 

~ 
' 0 R ") E R ------

(By HOn'ble Mr. J ti i di c ) us ce R.R.K· Tr ve • v •• 

This application under 

Administr ative Tribunals Act.19~5 

d irection to the respondents ~I 
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of t he applicants on the basis of screening test 

h e ld on 21 .01.1992 ana it has been a l so stated that 

result may be d ecleared by the respondents. 

2 . Learned counsel f o r the respondents 

submi ~ted th t the screening te s t held on 21.01.1992 

\·1a s cancelle d by no tification dated 15. 07 . 92 . No 

relie f has b een claimed a gainst not ification date d 

15 . 07 . ~ 2 by \•1hich scre e ning test ha s been caneelled. 

In the circumstance s the applicants are not ·entitled 

for relie f caaimed . 

3. Sri R. K. Tewari however, submitted that 

r e s ponde nts are going t o hold second screening t e st 

and though the date has not b een fixed. I t has b e en 
...,_ ~ \.\. v- \>N't_f'\ee r~ \)c:N\.. V-

submitted J..:''"'* direction l to the r e spondents( to allow 

the applica nts t o participate in the second screenig 

test . 

4 . 'Ihe application is accordingly dispossed of 

v1ith the dire ction to the r esp -:indents to allo\v the 

appl i cants to participate in the second screening 

"""' t e st if thQy othe rwise satisfy the conditio?_P~ 

, 

' s . Cb c--. 0., 
Member (A) 

/Anadd/ 
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Decided en/ p-=-nding- dcz:i;Qed fi~ • • • • • • • • • • • 

oocwnents of which copy i . .:: requi:ed c::eriacion :-

(A) e.,;,_.,J;;:v tiff. -,;.,.d (J...,J..J,;.. ~ :f f}wL;. ~- -· ·-- ---~- -·- ·· ------- . (! 
(B) 

(C) 

- ---------------------· 

Reasons for ob·:aini .:-ig each copy 

whether applican- is 

Or~/Urgent •• 

rare of application 

stranger • 

A • • • • • 

' -• • • • 

. . .. • • • • • • • " . . . 

U7\TSD: - q ... /( ${~0 Yours faithfully, 
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, Name- . _C\_""" 
Address: ~ ..... C( f ~'!?.\"ff(. 
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Acceptedjreje~ted 0"7' ~ 'f/Ji;j/· 
Dy. Regi stra r/Regi ~trar ! cashier 
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